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Affidavit 1o be Fuvaished by the candidate alongwith Nemination Paper
lefore the Retvining Officer
For cleeta, m.,.H coveniensnns oiname of the Hous..
From. 25 7€ LA .Coastitueney(Name of tie Constiucit

%ﬂ....ﬂh’fﬂ. #Uﬁ?m idaugh: oiwide of. Sha... ,::}Erq_umfrdaﬁ Sharrma
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J%%&:cmm da hereby solemnly affirm and state on oath as under:-
A
&
w

i firike out whichever is not applicahle)

(1 1 am a candidate set i Ery —vmmmeas - eeeesmoof iinie of the political I:B-I'I.)‘ i am contesting . 4

Independent candideic.
(1) Details of PAN and stutus of fi rlfng of Income tax return :
l SiNo. [Names Permanent The Rnancial year for | Total income ]
| Account Mumber | which the last shown In Income
(PAM) Income-tax return has | Tax Retumn ( in
e e X been filed Rupees) ok
SO 5 AEWPK 45906 45 5375 00|
1 -
S e QS S 63036 gs - fo,00F:00
3 Deperdent |
[ 4. Dependent 2 p——
[s Dependenis ... ' [ )
L |

Sl | Offence

|

I

In.'aJ The details of cases where the court has taken
' cognizance, Sections of the Act and deseription
of the offence far which cognizance taken :

| (B) Nam: of the count, Case No. and Date of order
. taking cognizance

—

-

Not  APPlicable

Description
e} | Details of Appeal (5] / Application{s) for revision J' R R e e e e

| (ifany) filed agairst the above order(s) *

e ————————— T I — S stEraaegay

4. Cases in which | have been convicted by a court of law{oiher those referred 1o in Form 26):

T ——— . gy

{a) | The details of cases, Sections of the B B B N
Act and deseription of the offence for |
which convicted : ‘ i

AL __HNot APflicable .

(b) | Name af the Court(s), Case Mo, and !
| Date(s) of onderfs) . ] |

i B -
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30 That | give hes em bebow the detuils of o o asels
v Spouse and all dopendents:

A. Details uf movable assets .
e v
L. Assets in jolnt name indicatin
2 In case of deposiyTnvesiment, the details including

Mame of Badks' Instinuion and Branch are 1o be given
5. Value of Bonds/Share/Dehentires as per the curpent

Lompanies and 85 per books in case of nan-
4. Dependent’, here means 4 person, substanti
5. Detaiks: including armount

listed companies should be given.

S Description

tmuvable and ioamovable et of mvsels

i e extent of joint ownership will alse have o be given
Serial Number, Amount, Date of Deposit, the Sehems.

market value in Stoek Exchange in respeet o1 listed

ally dependent on the income of the candidate.
is 1o be given separately in respect of each investment)

Self Spouse Dependent-1
Na.

-

Dependent-1 ; Dependent-3

~El B i
fi} Cashinband *

+—

') | Details of Deposits in Bank
| | wecounts (FDRs, Term Deposits
| and all other types of Deposits
| including saving accounts),
| Deposits with Financial
| Institutions, Non Banking
Financial Companies and
Cooperative societies and the
.. ,amount in each such depasit

LST AHdched

| Debentures/shares and units in
| companies/Mutual Funds and
| | others and the amount.

i'ni'.'y | Details of investment in Bonds,

i C
Pagmiume

gt - 37T 00

| 1iv) | Details of investment in NSS,

| Postal Savings, Insurance Policies

| and investment in any Financial
Instrument in Post office or
Insurance Company and the

ITC
piemiuvme

Ri' o éj#z.t-n

I

[¥1 | Personal loans/advance given to
ANy person or entity including

| tirm, Company, Trust etc. and

| vther receivables from debtors
and the amount,,

!
! amount
I
|
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| thing (give details of weight and

| value) .
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Annexure

- Serial No 11

Details of Deposits in Bank Accounts

(D, Anil Kumar)
MLA Tekari

SI. Bank Name Account No. Amounnt

No.

1 | SBI, Bihar Vidhan Mandal, | 10839465120 1,87,582.15

Branch, Patna

'3, SBI, Alankar Palace Boring | 10749133526 9,021.00
Road, Patna

'3, [SBI, IGIMS Shckpura | 50071266848 117400
Bagicha, Branch. Patna.

4, SBI, A.P. Colony Gava 31475246998 9,963.00
5. PNB, Hisua Branch Hisua | 0685000400775721 3,49,815.18
6. | Syndicate Bank Kidwaipuri, | 7402010000525 487.37

Branch, Patna
: Total 5,57,992.70

Qmj Kim—ah_

(Dr. Anil Kiumar)



BANK DETAIL OF SMT. MEENA SINGH, W/0- DR. ANIL KUMAR

(MLA TEKARI)
| SIL Bank Name Accomt No:  * | Amounnt |
No.
1. |Statc Bank of India. Judge | 10331816870.00 78488.20
Court Road, Patna
2. UCO  Bank, Exibitition | 00620100018199 7394.00
Road, Patna.
L |
Total- 55882.20 |

e
f }F‘w—\ Pia it

(Dr. Anil Knmar)



wily other assets sueh 3 vales of

'.’_'_:ﬂims.."inltn'ﬁt

, 1 Laross Tutal value

&Ar

— ———

(Metg: 1. Properties injofnnt_owntrship indicaring the cxent of joint ownership vill also have o be indicat
2 . Each land or building or apartment should be mentioned separately in this format.)

?:{, | Dese riptinn | Self Spouse RS Dependent-1 | Dependent-2 'I_i}-e-|-|!nT:I_!;1v-J- 1
|
D | mer = TRIET 1 7 P, St I J
| Location(s) :”WM =J8 | i
I__“buwty J'Ii-ll!lbﬂ'[s} _II! féa - ° S’ arf |
Ares { Total measurement in i e —
acres) l I
“Whether inherited property
!l { Yes or NOY) lff 5 ‘?’FS
|
| Date of purchase in case of self
1 acquired property M .'q' Mo —l
Cost of Land-(in case of
purchase)at the time of M ,ﬂ,r : Ne
urchase |
Any Investment on the land by |
| way of development, N4 NC |
construction efe, — |
Approximate Current market ;
| valug f&- Boeoo !
j oL |
(i) Digfe
| Location(s) W Magar 1
|| Survey number(s) Ty ]
‘Area (Total measufement in g |
sq. L) |
Whether inherited property o :
(Yes or NO) He r
Date of purchase in case of self o fea1
acquired property J6-ot |
Cost of Land (in case of =
purchase) at the time of F8oog~
I | purchase S
Any Investment on the land by Hotbe i feerry
way of development, TN T
| construetion ete. sl !
Approximate Current market i 1
- value ’ ks i ! S :
iy | € i din | |
| {including apartrments) NA |
i Location(s) ' , |
| | -Survey number(s) i o= '
i Built up Area (Total | hrﬂ )
| measurement in sq. ft.) |,' B l




{iv)

=AW NU}

NA |

-
Ly s of purchase in case of 2o [
eedgopens
=+ uof properiy (in case of

| pe rehase) at the time af

L £t chase

|
|
|
&
i
1

| Ay Invesimem on the
| pruperty by way of
| development, construction etc,

B —

{
-1

|

|

My
N4

T

NH

i Approximate Current market
| value

NH

| Residential Buildings (including
| aparments,)

| -Location]s)

| - Survey numben(s)

Acrea (Total measurement in
s f.)

Built up Area (Total
measurement in sq. #.)

| Whether inherited property
{Nes or NO)

Date of purchase in case of self
acquired property

Cost of property (in case of
purchase) at the time of
| purchase

|
Any Investment on theland by~ |
way of development,
construction elc,

Approximate Current market
vilue

iv)

Others (2uch as interest in
property)

| iy

f—

i

Total of Current Market
Value of (i) to (v) above

(6) 1 give herein helow the details of liabilities/ dues to public financial institutions and government :-
(Mote: Please give separate details of name of Bank + institution, entity or individual and amount for each item)

5
Nao,

(1 T Loan or dues to Bank/Financial

_ | Mature of lohn

Peseription

Self

Spouse(s)

Dependent-1

Dependent-2

Dependent-3

Institutign

| Name of Bank or FI

| Amount outstanding
Mawre of loan

N A

HE

| T.oan or dues to any

| individuals/ Entity other than
| mentioned in (i) above.

| Name(s) . -

| Amount, cutstanding




| [ Aay oiher liability

(rrand total of liabilities

———

(6] | Czovei yment Dues:

Dlues (o departments dealing |
with government
i | Sceolumadation

" Tues to departments dealing
wiith supply of water i

i
_|_

Dues to departments dealing

i [, |

with supply of electricity = h /f’
. Dues to departments dealing \ \,\ / // 1 35
| ith I - ;
| | i N ol /

Dues to departmenis dealing
with gavemment transport -
(meluding aircrafts and

| Telicopters) ] =
[ncome Tax Dues = /” | =
Wealth Tax Dues B o o

| Service Tax Dues -

' Municipal /Property Tax Dues 5 e
Sales Tax Dues =

Grand total of all Govt. dues -

17) Details of professio

a Saif..m L'nf,r "f“‘;’»?f?f'.'ﬁ«r oM Tias Ci".fr'?f Higum (fHawane )

b. Spouse . [EGSNY TH  tvoid
(8) My educational qualification is as under:

T cefles ¢

(Give details of highest School / University education with full form of the certificate/ diploma/ degree course)
{Mame of the School /College/ Uni versity and the year in which the course was completed.)

(9). ABSTRACT OF THE DETAILS GIVEN IN (1) TO (3) ABOVE:

I. | Name of the candidate

Sh./Smt/Kum.

2.| Full postal address

. Amit, kuma

state

3. | Mumber and Name of the constituency and

Vill +P0 — mariome Tehapagao

Wl

.| Name of the Political party which set up the
| candidate (otherwise write ‘Independent")

291 Tekow  Femal Det U

4. | (a) Mumber of cascs in which conviction order

passed (other than those referred to in Form 26)

1

—_————y

|
|
!
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e incume Taa Return filed |
{4) Candidate i
_ (2 Sponser LS i SIS | | P—
| () Dependents . : e e i
_ _ Petails of Assets und Liabilities in rupess LT itk
Deseripion . Self | Spouse | Dependent-1] Dependent-l| | Dependent 41l |
Maoveable {
Assel (Total walue}
e el L - 1 1
Tmmuovahle | |
Asset oo | ol = ) o
(i} | Purchase Price and ‘ - = i _J
|
|

1
LT PpAN af

i O

.:3‘

N, R M) A

"2

Development Cost of
Immovable Property
[Total Value)

__ : i f\ e
(i) | Approximate Cumeni =

=1 e . |
| T . _|
Market Price of ’\ A
Asse: (Total Valuc) [ ‘K\\ \ ., e |
7 Liabilities | YR 7 ' ]

(i) Government e g . —
dues (Toral) i I
|

[ | {ii) Loans from Bank, A
| Financial Instimtions and =
. others (Tatal) \ \ |
Ii 8.| Highest educational qualification: mA PG

m H f;” ﬂ."’f.it’.ﬁ"v‘ ]#‘.ﬁﬁﬁ Fl"*lj-iﬂ'rlll' (-'r)"'.':"l Pr.-'l,-_._j {ﬁ;tyﬂd, u,,-..wwul}

{Give details of School / Univessity education with full form of the certificate/ diploma/ degree |
course] (Name of the School /Callege/ University and the year in which the course was eampleted. )}

VERIFICATION

L the deponent, above named, do hereby verify and declare that the contents of this affidavit are mue and comect 10 the
Fest of my  knowledge and belicf no part of it is false and nothing material has been concealed there from. | fusther
deciure that ;

i4) there is no case of conviction or pending case against me other than those mentioned in items 3 and 4 abowve;

11 Ly spouse. or my-depersdents do not have uny asset or lizbility, other than those mentioned in items 3 and &

W,
®

) ; o i 3,
veriteed a0 this the, TR AN - | .| O SENR 1

S P

DEPONENT
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